
GOVERNMENT OF INDIA 
 

MINISTRY OF HOUSING AND URBAN AFFAIRS 
 

LOK SABHA 
  

UNSTARRED QUESTION NO. 2832 
 

TO BE ANSWERED ON MARCH 13, 2018 
 

CONSTRUCTION OF HOUSES UNDER PMAY  
 

No. 2832        SHRI BHEEMRAO B. PATIL: 
 

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased 

to state: 

(a) the details of houses constructed in Rajasthan under the 
Pradhan Mantri Awas Yojana (PMAY) since its inception till date, 
area-wise;  

(b) the details of targets set under this scheme for the year 2016-17; 
and  

(c) whether the set target has been achieved and if not, the reasons 
therefor? 

 

ANSWER 

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE 
MINISTRY OF HOUSING & URBAN AFFAIRS 

[SHRI HARDEEP SINGH PURI] 
***** 

 

(a): City-wise details of houses sanctioned, grounded for 

construction and completed under the Pradhan Mantri Awas Yojana 

(Urban) [PMAY(U)] for the State of Rajasthan is at Annexure. 
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(b) & (c): Under the PMAY(U), the States/Union Territories (UTs) 

submit the project proposals based on the demand for housing 

assessed by them and duly approved by the concerned State Level 

Sanctioning and Monitoring Committee (SLSMC).  Ministry of 

Housing & Urban Affairs considers central assistance for these 

project proposals submitted by the States/UTs. In order to achieve 

the vision of “Housing for All” by 2022, the Ministry of Housing and 

Urban Affairs has requested all States/UTs, including the State of 

Rajasthan, to saturate their demand of houses under the PMAY(U) 

by the year 2018-19 so that construction of all houses may 

progressively be completed by 2022.  

For the State of Rajasthan, central assistance of Rs. 897.67 crore 

for construction of 51,605 houses has so far been sanctioned under 

the PMAY(U). Of the sanctioned houses, 17,199 have been 

completed and 29,876 are at different stages of construction. 

 

****** 

 

 

 

 

 

 

 

 

 

 

 



Annexure referred in answer to LSUSQ-2283 due for 13.03.2018 
 

States/UTs wise details of Houses Sanctioned for eligible beneficiaries after 2011 under 
schemes of Jawaharlal Nehru National Urban Renewal Mission (JnNURM) and Pradhan 

Mantri Awas Yojana (Urban) 
 

 
Sl. 
No. 

 
 
Name of the State/ UT 

Jawaharlal Nehru National 
Urban Renewal Mission 

(JnNURM) 

 
Pradhan Mantri Awas 

Yojana (Urban) 

 
Total in both 

schemes 

1 A&N Island (UT) - 609 609
2 Andhra Pradesh 5,160 6,84,410 6,89,570
3 Arunachal Pradesh 144 6,093 6,237
4 Assam - 69,352 69,352
5 Bihar 9,681 1,36,453 1,46,134
6 Chandigarh (UT) - 37 37
7 Chhattisgarh 1,976 1,19,032 1,21,008
8 D&N Haveli (UT) - 2,937 2,937
9 Daman & Diu (UT) - 461 461

10 Delhi (UT) 5,980 1,440 7,420
11 Goa - 65 65
12 Gujarat 14,592 1,99,070 2,13,662
13 Haryana 195 1,45,152 1,45,347
14 Himachal Pradesh - 4,928 4,928
15 Jammu & Kashmir - 14,531 14,531
16 Jharkhand - 1,54,768 1,54,768
17 Karnataka - 3,69,125 3,69,125
18 Kerala - 81,770 81,770
19 Lakshdweep (UT) - - - 
20 Madhya Pradesh 868 4,59,399 4,60,267
21 Maharashtra 38,628 1,70,465 2,09,093
22 Manipur - 26,462 26,462
23 Meghalaya - 782 782
24 Mizoram - 13,915 13,915
25 Nagaland - 13,565 13,565
26 Orissa 662 85,201 85,863
27 Puducherry (UT) - 7,809 7,809
28 Punjab 1,347 43,411 44,758
29 Rajasthan 5,554 51,605 57,159
30 Sikkim - 517 517
31 TamilNadu 5,326 4,33,685 4,39,011
32 Telangana - 1,90,293 1,90,293
33 Tripura - 78,870 78,870
34 Uttar Pradesh 1,478 3,31,695 3,33,173
35 Uttrakhand - 18,566 18,566
36 West Bengal 7,202 1,45,891 1,53,093

Grand Total :- 
 

98,793 40,62,364 
 

41,61,157

 



Annexure referred in answer to LSUSQ No ‐ 2832 due for 13.03.2018 
 

City wise details for status of housing construction in the State of 

Rajasthan under Pradhan Mantri Awas Yojana (Urban) 
 

 
S. No. 

 
City 

No of Houses 

Sanctioned 
No of Houses 

Grounded 
No of  Houses 

Completed 

1 Ajmer 1,535 1,535 87

2 Alwar 1,643 1,443 1,088

3 Anupgarh 2 2 2

4 Badi Sadri 135 ‐ ‐ 
5 Bagru 11 11 11

6 Balotra 1,226 1,226 74

7 Bandikui 1 1 1

8 Banswara 12 12 12

9 Baran 1 1 1

10 Barmer 2 2 2

11 Beawar 868 868 20

12 Begun 166 1 1

13 Behror 7 7 7

14 Bhadra 2 2 2

15 Bharatpur 548 340 20

16 Bhawani Mandi 3 3 3

17 Bhilwara 952 817 168

18 Bhinder 1 1 1

19 Bhiwadi 866 866 210

20 Bikaner 1,187 25 25

21 Bilara 3 3 3

22 Bundi 4 4 4

23 Chaksu 657 657 49

24 Chittaurgarh 10 10 10

25 Chittorgarh 1,731 1,467 480

26 Chomu 3 3 3

27 Choti Sadri 369 ‐ ‐ 
28 Dausa 8 8 8

29 Didwana 1 1 1

30 Dungargarh 1 1 1

31 Dungarpur 276 276 4

32 Falna 481 481 1

33 Fatehnagar 611 513 241

34 Fatehpur 1 1 1

35 Ganganagar 97 97 97

36 Gulabpura 4 4 4

37 Hanumangarh 11 11 11

38 Hindaun 544 544 ‐ 
39 Jahazpur 888 ‐ ‐ 
40 Jaipur 12,161 12,161 10,217

41 Jaitaran 2 2 2

42 Jalor 2 2 2

43 Jhalawar 747 747 3

44 Jhalrapatan 1 1 1

45 Jhunjhunun 90 90 90

46 Jodhpur 8,320 8,320 240
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S. No. 

 
City 

No of Houses 

Sanctioned 
No of Houses 

Grounded 
No of  Houses 

Completed 

47 Kaithoon 912 912 ‐ 
48 Kapasan 143 ‐ ‐ 
49 Kaprain 320 320 ‐ 
50 Kekri 5 5 5

51 Keshoraipatan 760 760 ‐ 
52 Khetri 1 1 1

53 Kishangarh 725 725 11

54 Kishangarh Renwal 4 4 4

55 Kota 4,123 4,123 2,059

56 Kotputli 47 47 47

57 Kuchaman City 207 207 207

58 Lakheri 688 688 ‐ 
59 Makrana 1 1 1

60 Merta City 3 3 3

61 Nagaur 37 37 37

62 Nathdwara 290 290 1

63 Nawalgarh 1 1 1

64 Neem‐Ka‐Thana 1 1 1

65 Nimbahera 1,377 1,377 167

66 Niwai 2 2 2

67 Nohar 2 2 2

68 Nokha 2 2 2

69 Padampur 1 1 1

70 Pali 716 716 28

71 Parbatsar 2 2 2

72 Phalodi 4 4 4

73 Phulera 3 3 3

74 Pilibanga 2 2 2

75 Pindwara 14 14 14

76 Pratapgarh 801 801 369

77 Pushkar 297 297 1

78 Rajsamand 611 611 3

79 Rani 3 3 3

80 Rawatsar 5 5 5

81 Sadulshahar 4 4 4

82 Sagwara 1 1 1

83 Sangaria 3 3 3

84 Sangod 1 1 1

85 Sardarshahar 2 2 2

86 Sawai Madhopur 1 1 1

87 Shahpura 1 1 1

88 Sheoganj 257 257 1

89 Sikar 17 17 17

90 Sirohi 411 411 11

91 Sumerpur 2 2 2

92 Suratgarh 1 1 1

93 Tijara 115 115 115

94 Udaipur 2,484 1,721 841

95 Vijainagar 4 4 4

 Grand Total 51,605 47,075 17,199
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